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Sl.No. State/UT CR CTC CV CVR CPFTEY PAR
35. Lakshadweep 5 0 0 - 6 4
36.  Puducherry 53 0 0 - 75 46

Totar UTs 1799 426 178 41.8 5131 1879
Totar (AL Inois) 36022 10884 3226 29.6 90205 42196

Source: Crime in India
Compensation to male victims under POCSO Act

2390. Dr. K. V. P. RAMACHANDRA RAO: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

{a) whether it is a fact that Government is not providing any compensation to
male victims under POCSO Act and if so, the details thereof, and

(b) the details regarding the number of cases registered under POCSO Act and

compensation paid to vicitms, State-wise and gender-wise?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) The POCSO Act is not a gender

specific Act and its provisions are applicable to all the victims equally.

(b) A per National Crime Record Bureau (NCRB) report, a total number of
34,449, 34,505 and 36,022 cases were registered under POCSO Act, r/w other
section of IPC during 2014, 2015 and 2016 respectively. A total number of 315,655
and 467 male vicims were reported in the country under POCSO Act during 2014,
2015 and 2016 respectively. State/UT-wise and gender-wise number of victims under
POCSO Act, during 2014-2016 are given in the Statement-I, 1T and 111 (See below).
According to the POCSO Act, compensation 1s paid to the victims by the State/UT

Governments and such data is not maintained by this Ministry.
Statement-I

State/UT-wise Cases Registered (CR), Male Victims (VICM), Female Victims (VICF),
Transgender Victims (VICTG), Total Number of Victims (VICT) under
Protection of Children from Sexual Offences Act, 2012 for
Crime Against Children during 2014

SLNo. State/UT CR VICM  VICF VICTG  VICT
POCSO r/w IPC (Total)
1. Andhra Pradesh 932 0 936 0 936
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SINo. State/UT CR  VICM VICF  VICTG VICT
2. Arunachal Pradesh 56 1 55 0 56
3. Assam 506 15 491 0 506
4. Bihar 191 7 134 0 191
5. Chhattisgarh 1684 11 1674 0 1685
6. Goa 107 2 111 0 113
7. Guyarat 613 3 614 0 617
8  Haryana 707 2 708 0 710
9. Himachal Pradesh 209 1 208 0 209
10, Jammu and Kashmir 45 0 45 0 45
11.  Jharkhand 112 3 113 0 116
12, Karnataka 1380 3 1386 0 1394
13.  Kerala 1392 89 1343 0 1432
14.  Madhya Pradesh 4995 0 4997 0 4997
15.  Maharashtra 3926 21 3933 0 3954
16.  Manipur 50 0 50 0 50
17.  Meghalaya 118 0 118 0 118
18. Mizoram 165 0 171 0 171
19, Nagaland 17 0 17 0 17
20.  Odisha 1126 0 1131 0 1131
21.  Punjab 652 1 653 0 654
22.  Rajasthan 1327 22 1310 0 1332
23, Sikkim 70 1 8l 0 82
24, Tamil Nadu 1065 5 1089 0 1094
25.  Telangana 924 1 927 0 928
26.  Tripura 245 0 252 0 252
27, Uttar Pradesh 8009 66 7944 0 8010
28.  Uttarakhand 189 6 191 0 197
29, West Bengal 1291 2 1291 0 1293

Totar (States) 32103 267 32023 0 32290
30.  Aadaman and Nicobar 29 0 29 0 29

Islands
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SLNo. State/UT CR  VICM VICF VICTG VICT
31.  Chandigarh 49 0 49 0 49
32.  Dadra and Nagar Haveli 2 0 2 0 2
33,  Daman and Diu 1 0 1 0 1
34, Delhi UT 2240 43 2205 0 2248
35. Lakshadweep 1 0 1 0 1
36.  Puducherry 24 3 21 0 26

Totar (UTs) 2346 48 2308 0 2356

Totar (At Inpa) 34449 315 34331 0 34646

Child Rape (Sec. 4 and 6 POCSO)/Sec. 376 1PC

1. Andhra Pradesh 477 0 479 0 479
2. Arunachal Pradesh 43 0 43 0 43
3. Assam 125 0 125 0 125
4. Bihar 103 0 103 0 103
5. Chhattisgarh 806 0 806 0 806
6. Goa 57 0 58 0 58
7. Guyarat 291 0 294 0 294
8. Haryana 416 0 419 0 419
9. Himachal Pradesh 135 0 135 0 135
10, Jammu and Kashmir 37 0 37 0 37
11.  Jharkhand 78 0 82 0 82
12, Karnataka 694 0 699 0 699
13.  Kerala 754 0 763 0 763
14.  Madhya Pradesh 2352 0 2354 0 2354
15.  Maharashtra 1714 2 1722 0 1724
16.  Manipur 38 0 38 0 38
17.  Meghalaya 61 0 61 0 61
13.  Mizoram 91 0 97 0 97
19, Nagaland 11 0 11 0 11
20.  Odisha 753 0 755 0 755
21.  Punjab 476 0 478 0 478
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SINo. State/UT CR  VICM VICF  VICTG VICT
22.  Rajasthan 825 0 827 0 827
23, Sikkim 40 0 47 0 47
24, Tamil Nadu 0 0 0 0 0
25. Telangana 583 0 584 0 584
26.  Tripura 122 0 125 0 125
27.  Uttar Pradesh 1538 0 1539 0 1539
28.  Uttarakhand 84 0 84 0 84
29, West Bengal 0 0 0 0 0

Totar (Stares) 12704 2 12765 0 12767
30. Andaman and Nicobar 20 0 20 0 20
Islands
31.  Chandigarh 32 0 32 0 32
32.  Dadra and Nagar Haveli 2 0 2 0 2
33,  Daman and Diu 1 0 1 0 1
34, Delhi UT 1004 0 1008 0 1008
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 3 0 3 0 3
Torar (UTs) 1062 0 1066 0 1066
Torar (Arr Inpia) 13766 2 13831 0 13833
Sexual Assault of Children (Sec 8 and 10 POCSO)/Sec. 354 1PC
1. Andhra Pradesh 274 0 274 0 274
2. Arunachal Pradesh 3 0 3 0 3
3. Assam 70 0 70 0 70
4. Bihar 31 0 31 0 31
5. Chhattisgarh 447 0 447 0 447
6. Goa 40 0 45 0 45
7. Gujarat 202 1 202 0 203
8.  Haryana 286 0 286 0 286
9. Himachal Pradesh 51 0 51 0 51
10, Jammu and Kashmir 7 0 7 0 7
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SINo. State/UT CR  VICM VICF  VICTG VICT
11.  Jharkhand 3 0 3 0 3
12, Karnataka 66 0 67 0 67
13.  Kerala 196 0 201 0 201
14.  Madhya Pradesh 2449 0 2449 0 2449
15,  Maharashtra 1927 0 1944 0 1944
16, Manipur 3 0 3 0 3
17.  Meghalaya 7 0 7 0 7
18. Mizoram 32 0 32 0 32
19, Nagaland 6 0 6 0 6
20.  Odisha 225 0 228 0 228
21.  Punjab 151 0 151 0 151
22.  Rajasthan 310 0 310 0 310
23, Sikkim 7 0 8 0 8
24, Tamil Nadu 4 0 4 0 4
25.  Telangana 261 0 264 0 264
26.  Tripura o1 0 29) 0 29)
27, Uttar Pradesh 2831 0 2831 0 2831
28.  Uttarakhand 31 0 33 0 33
29, West Bengal 220 0 220 0 220

Torar (Stares) 10233 1 10276 0 10277
30. Andaman and Nicobar 9 0 9 0 9
Islands
31.  Chandigarh 17 0 17 0 17
32.  Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0
34, Delhi UT 1071 0 1073 0 1073
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 0 0 0 0 0
Totar (UTs) 1097 0 1099 0 1099
Torar (Arr Inpia) 11335 1 11375 0 11376
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Sl.Ne. State/UT CR VICM  VICF  VICTG  VICT
Sexual Harassment (Sec.12 POCSO)/Sec. 509 1PC

1. Andhra Pradesh 75 0 75 0 75
2. Arunachal Pradesh 0 0 0 0 0
3. Assam 0 0 0 0 0
4. Bihar 0 0 0 0 0
5. Chhattisgarh 14 0 14 0 14
6. Goa 6 0 6 0 6
7. Gujarat 2 0 2 0 2
8  Haryana 2 0 2 0 2
9. Himachal Pradesh 1 0 1 0 1
10, Jammu and Kashmir 1 0 1 0 1
11.  Jharkhand 0 0 0 0 0
12, Karnataka 0 0 0 0 0
13.  Kerala 3 0 3 0 3
14 Madhya Pradesh 68 0 68 0 68
15.  Maharashtra 95 0 96 0 96
16. Manipur 0 0 0 0 0
17.  Meghalaya 2 0 2 0 2
18. Mizoram 0 0 0 0 0
19, Nagaland 0 0 0 0 0
20.  Odisha 39 0 39 0 39
21.  Punjab 0 0 0 0 0
22 Rajasthan 1 0 1 0 1
23.  Sikkim 0 0 0 0 0
24, Tamil Nadu 6 0 6 0 6
25. Telangana 55 0 55 0 55
26.  Tripura 0 0 0 0 0
27, Uttar Pradesh 3 0 3 0 3
28.  Uttarakhand 0 0 0 0 0
29, West Bengal 13 0 15 0 15

Totar (States) 386 0 389 0 389
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Sl.Ne. State/UT CR VICM  VICF  VICTG  VICT
30.  Andaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0
34, Delhi UT 58 0 58 0 58
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 0 0 0 0 0
Torar (UTs) 58 0 58 0 58
Torar (Arr Inpia) 444 0 447 0 447
Other Sections of POCSO
1. Andhra Pradesh 106 0 103 0 103
2. Arunachal Pradesh 5 1 4 0 5
3. Assam 311 15 296 0 311
4. Bihar 57 7 50 0 57
5. Chhattisgarh 417 11 407 0 418
6. Goa 4 2 2 0 4
7. Guyarat 118 2 116 0 118
8  Haryana 3 2 1 0 3
9. Himachal Pradesh 22 1 g1 0 22
10, Jammu and Kashmir 0 0 0 0 0
11.  ITharkhand 31 3 28 0 31
12, Karnataka 620 8 620 0 628
13, Kerala 439 89 376 0 465
14 Madhya Pradesh 126 0 126 0 126
15.  Maharashtra 190 19 171 0 190
16. Manipur 7 0 7 0 7
17.  Meghalaya 48 0 48 0 48
13.  Mizoram 42 0 42 0 42
19, Nagaland 0 0 0 0 0
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Sl.Ne. State/UT CR  VICM VICF  VICTG VICT
20.  Odisha 109 0 109 0 109
21.  Punjab 25 1 24 0 25
22.  Rajasthan 191 22 172 0 194
23, Sikkim 23 1 26 0 27
24, Tamil Nadu 1055 5 1079 0 1084
25.  Telangana 25 1 24 0 25
26.  Tripura 32 0 35 0 35
27.  Uttar Pradesh 3637 66 357 0 3637
28.  Uttarakhand 74 6 74 0 80
29, West Bengal 1058 2 1056 0 1058

Totar (StatEs) 8775 264 8593 0 8857
30.  Andaman and Nicobar 0 0 0 0 0

Islands
31.  Chandigarh 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0
34, Delhi UT 107 43 66 0 109
35.  Lakshadweep 1 0 1 0 1
36.  Puducherry 21 5 13 0 23

Totar (UTs) 129 48 85 0 133

Torar (At Inpia) 8904 312 8678 0 8990

Source: Crime in India
Statement-11

State/UT-wise Cases Registered (CR), Muale Victims (VICM), Female Victims (VICF),
Transgender Victims (VICTG), Total Number of Victims (VICT) under
FProtection of Children from Sexual Offences Act, 2012 for
Crime Against Children during 2015

SLNo. State/UT CR  VICM VICF VICTG VICT
POCSO r/w TPC (Total)
1. Andhra Pradesh 1054 6 1050 0 1056
2. Arunachal Pradesh 54 0 54 0 54
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SINo. State/UT CR  VICM VICF  VICTG VICT
3. Assam 819 0 819 0 819
4. Bihar 187 0 187 0 187
5. Chhattisgarh 1656 20 1646 0 1666
6. Goa 79 0 82 0 82
7. Gujarat 1609 52 1565 0 1617
8. Haryana 988 38 950 0 988
9. Himachal Pradesh 206 1 211 0 212
10.  Jammu and Kashmir 30 0 30 0 30
11.  ITharkhand 182 3 174 0 132
12.  Karnataka 1526 40 1512 0 1552
13, Kerala 1486 38 1433 0 1521
14.  Madhya Pradesh 4624 o1 4537 0 4628
15.  Maharashtra 4816 11 4871 0 4882
6. Manipur 43 0 44 0 44
17.  Meghalaya 167 65 103 0 168
13.  Mizoram 169 1 133 0 139
19, Nagaland 15 0 15 0 15
20.  Odisha 1372 0 1372 0 1372
21.  Punjab 666 3 664 0 667
22.  Rajasthan 1311 5 1315 0 1320
23, Sikkim 55 0 56 0 56
24, Tamil Nadu 1544 26 1577 0 1603
25, Telangana 1394 158 1241 0 1399
26, Tripura 133 0 134 0 134
27.  Uttar Pradesh 4541 10 4533 0 4543
28.  Uttarakhand 163 6 162 0 163
29.  West Bengal 1504 0 1511 0 1511
Totar (Stares) 32398 629 32036 0 32665
30. Andaman and Nicobar 39 0 39 0 39
Islands

31.  Chandigarh 62 0 62 0 62
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SLNo. State/UT CR  VICM VICF VICTG VICT
32.  Dadra and Nagar Haveli 15 0 15 0 15
33,  Daman and Diu 5 0 5 0 5
34, Delhi UT 1936 24 1918 0 1942
35.  Lakshadweep 1 0 1 0 1
36.  Puducherry 49 2 47 0 49

Tomar (UTs) 2107 26 2087 0 2113

Totar (At Inpa) 34505 655 34123 0 34778

Child Rape (Sec. 4 and 6 POCSO)/Sec. 376 1PC

1. Andhra Pradesh 489 0 491 0 491
2. Arunachal Pradesh 34 0 34 0 34
B Assam 43 0 43 0 43
4. Bihar 116 0 116 0 116
5. Chhattisgarh 317 0 317 0 317
6. Goa 50 0 51 0 51
7. Gujarat 57 0 57 0 57
8. Haryana 261 0 261 0 261
9. Himachal Pradesh 139 0 145 0 145
10, Jammu and Kashmir 28 0 28 0 28
11.  Tharkhand 24 0 24 0 24
12, Karnataka 0 0 0 0 0
13.  Kerala 720 0 729 0 729
14.  Madhya Pradesh 1568 0 1570 0 1570
15.  Maharashtra 2231 0 2267 0 2267
16.  Manipur 13 0 13 0 13
17.  Meghalaya 38 0 39 0 39
18. Mizoram 30 0 45 0 45
19, Nagaland 8 0 8 0 8
20.  Odisha 1052 0 1052 0 1052
21.  Punjab 462 0 463 0 463
22.  Rajasthan 728 0 731 0 731
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SINo. State/UT CR  VICM VICF  VICTG VICT
23, Sikkim 1 0 1 0 1
24, Tamil Nadu 0 0 0 0 0
25.  Telangana 705 0 706 0 706
26.  Tripura H 0 H 0 98
27, Uttar Pradesh 594 0 596 0 596
28.  Uttarakhand 52 0 52 0 52
29, West Bengal 0 0 0 0 0

Totar (States) 9858 0 9937 0 0937
30. Andaman and Nicobar 26 0 26 0 26
Islands
31.  Chandigarh 41 0 41 0 41
32, Dadra and Nagar Haveli 2 0 2 0 2
33,  Daman and Diu 0 0 0 0 0
34, Delhi UT 927 0 928 0 928
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 0 0 0 0 0
Tomar (UTs) 996 0 997 0 997
Totar (At Inpia) 10854 0 10934 0 10934
Sexual Assault of Children (Sec. 8§ and 10 POCSO)/Sec. 354 IPC
1. Andhra Pradesh 274 0 274 0 274
2. Arunachal Pradesh 3 0 3 0 3
B Assam 45 0 45 0 45
4. Bihar 11 0 11 0 11
5. Chhattisgarh 173 0 173 0 173
6. Goa 23 0 30 0 30
7. Gujarat 134 0 134 0 134
8. Haryana 282 0 282 0 282
9. Himachal Pradesh 63 0 63 0 63
10, Jammu and Kashmir 2 0 2 0 2
11.  ITharkhand 17 0 17 0 17
12, Karnataka 45 0 51 0 51
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SLNo. State/UT CR  VICM VICF  VICTG VICT
13, Kerala 240 0 240 0 240
14.  Madhya Pradesh 1332 0 1334 0 1334
15.  Maharashtra 2468 0 2494 0 2494
16, Manipur 3 0 3 0 3
17.  Meghalaya 11 0 11 0 11
18. Mizoram 25 0 28 0 28
19, Nagaland 2 0 2 0 2
20.  Odisha 290 0 290 0 290
21.  Punjab 133 0 133 0 133
22.  Rajasthan 360 0 362 0 362
23, Sikkim 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0
25,  Telangana 366 0 370 0 370
26.  Tripura 33 0 34 0 34
27, Uttar Pradesh 363 0 363 0 863
28.  Uttarakhand 17 0 17 0 17
29, West Bengal 203 0 209 0 209

Totar (Stares) 7483 0 7540 0 7540
30. Andaman and Nicobar 12 0 12 0 12
Islands
31.  Chandigarh 20 0 20 0 20
32.  Dadra and Nagar Haveli 0 0 0 0 0
33.  Daman and Diu 1 0 1 0 1
34, Delhi UT 871 0 876 0 876
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 3 0 3 0 3
Totar (UTs) 207 0 212 0 212
Torar (Arr Inpia) 8390 0 8452 0 8452
Sexual Harassment (Sec. 12 POCSO)/Sec. 509 TPC
1. Andhra Pradesh 54 0 54 0 54

2, Arunachal Pradesh 0 0 0 0 0
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SINo. State/UT CR  VICM VICF  VICTG VICT
3. Assam 0 0 0 0 0
4. Bihar 0 0 0 0 0
5. Chhattisgarh 2 0 2 0 2
6. Goa 1 0 1 0 1
7. Gujarat 2 0 2 0 2
8. Haryana 5 0 5 0 5
9. Himachal Pradesh 1 0 1 0 1
10.  Jammu and Kashmir 0 0 0 0 0
11.  ITharkhand 0 0 0 0 0
12.  Karnataka 1 0 1 0 1
13, Kerala 10 0 10 0 10
14 Madhya Pradesh 37 0 37 0 37
15.  Maharashtra o1 0 o1 0 1
16, Manipur 2 0 2 0 2
17.  Meghalaya 0 0 0 0 0
13.  Mizoram 0 0 0 0 0
19, Nagaland 0 0 0 0 0
20.  Odisha 11 0 11 0 11
21.  Punjab 3 0 3 0 3
22 Rajasthan 1 0 5 0 5
23, Sikkim 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0
25.  Telangana 59 0 59 0 59
26.  Tripura 2 0 2 0 2
27.  Uttar Pradesh 1 0 1 0 1
28.  Uttarakhand 0 0 0 0 0
29, West Bengal 12 0 13 0 13

Torar (Stares) 295 0 300 0 300
30. Andaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 0 0 0 0 0
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SLNo. State/UT CR  VICM VICF VICTG VICT
32.  Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0
34, Delhi UT 52 0 52 0 52
35.  Lakshadweep 0 0 0 0 0
36.  Puducherry 1 0 1 0 1

Torar (UTs) 53 0 53 0 53
Totar (At Inpa) 348 0 353 0 353

Other Sections of POCSO

1. Andhra Pradesh 237 6 231 0 237
2. Arunachal Pradesh 12 0 12 0 12
3. Assam 731 0 731 0 731
4. Bihar 60 0 60 0 60
5. Chhattisgarh 1164 20 1149 0 1169
6. Goa 0 0 0 0 0
7. Gujarat 1416 52 1372 0 1424
8. Haryana 440 38 402 0 440
9. Himachal Pradesh 3 1 2 0 3
10, Jammu and Kashmir 0 0 0 0 0
11.  Tharkhand 141 3 133 0 141
12.  Karnataka 1480 40 1460 0 1500
13.  Kerala 516 88 454 0 542
14.  Madhya Pradesh 1687 91 1596 0 1687
15.  Maharashtra 26 11 19 0 30
16.  Manipur 25 0 26 0 26
17.  Meghalaya 118 65 53 0 118
18. Mizoram 114 1 115 0 116
19, Nagaland 5 0 5 0 5
20.  Odisha 19 0 19 0 19
21.  Punjab 18 3 15 0 18
22.  Rajasthan 202 5 217 0 222
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SI.Ne. State/UT CR  VICM VICF VICTG VICT
23, Sikkim 54 0 55 0 55
24, Tamil Nadu 1544 26 1577 0 1603
25, Telangana 264 158 106 0 264
26.  Tripura 0 0 0 0 0
27.  Uttar Pradesh 3078 10 3068 0 3078
28.  Uttarakhand 99 6 93 0 99
29, West Bengal 1289 0 1289 0 1289

Torar (States) 14762 629 14259 0 14888
30. Andaman and Nicobar 1 0 1 0 1
Islands
31.  Chandigarh 1 0 1 0 1
32, Dadra and Nagar Haveli 13 0 13 0 13
33,  Daman and Diu 4 0 4 0 4
34 Delhi UT 86 24 62 0 86
35.  Lakshadweep 1 0 1 0 1
36.  Puducherry 45 2 43 0 45
Torar (UTs) 151 26 125 0 151
Totar (At Inpa) 14913 655 14384 0 15039

Source: Crime in India
Statement-I1T

State/UT-wise Cases Registered (CR), Male Victims (VICM), Female Victims (VICF),
Transgender Victims (VICTG), Total Number of Victims (VICT) under
Protection of Children from Sexual Offences Act, 2012 for
Crime Against Children dwring 2016

SI.Ne. State/UT CR  VICM VICF VICTG VICT
POCSO r/w TPC (Total)
1. Andhra Pradesh 830 2 832 0 834
2 Arunachal Pradesh 59 0 60 0 60
3 Assam 821 0 821 0 821
4 Bihar 233 1 232 0 233
5 Chhattisgarh 1570 6 1566 0 1572
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SI.Ne. State/UT CR  VICM VICF VICTG VICT
] Goa 75 1 74 0 75
7. Gujarat 1408 22 1392 0 1414
8 Haryana 1020 36 984 0 1020
9 Himachal Pradesh 205 0 209 0 209
10, Jammu and Kashmir 25 0 25 0 25
11.  Jharkhand 348 0 348 0 348
12.  Karnataka 1565 8 1594 0 1602
13.  Kerala 1848 147 1744 0 1891
14, Madhya Pradesh 4717 7 4725 0 4732
15,  Maharashtra 4815 11 4874 0 4885
16.  Manipur 43 0 44 0 44
17.  Meghalaya 151 0 152 0 152
18.  Mizoram 167 11 173 0 184
19, Nagaland 27 0 29 0 29
20, Odisha 1928 0 1928 0 1928
21.  Punjab 596 0 599 0 599
22, Rajasthan 1479 83 1398 0 1481
23, Sikkim 92 0 101 0 101
24, Tamil Nadu 1583 20 1608 0 1628
25, Telangana 1158 1 1158 0 1159
26.  Tripura 156 0 156 0 156
27.  Uttar Pradesh 4954 62 4892 0 4954
28.  Uttarakhand 218 11 208 0 219
29.  West Bengal 2132 9 2131 0 2140

Torar (Stares) 34223 438 34057 0 34495
30.  Andaman and Nicobar 49 0 50 0 50
Islands
31.  Chandigarh 51 0 51 0 51
32, Dadra and Nagar Haveli 11 0 11 0 11
33,  Daman and Diu 10 0 10 0 10
34 Delhi UT 1620 20 1618 1 1639
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SLNo. State/UT CR  VICM VICF VICTG VICT
35. Lakshadweep 5 1 4 0 5
36.  Puducherry 53 8 52 0 60

Torar (UTs) 1799 29 1796 1 1826
Totar (At Inpra) 36022 467 35853 1 36321

Child Rape (Sec. 4 and 6 POCSO)/Sec. 376 IPC

1. Andhra Pradesh 459 0 463 0 463
2. Arunachal Pradesh 49 0 50 0 50
3. Assam 586 0 586 0 586
4. Bihar 170 1 169 0 170
5. Chhattisgarh 984 0 984 0 984
6. Goa 40 0 40 0 40
7. Gujarat 1054 6 1053 0 1059
8  Haryana 532 14 518 0 532
9. Himachal Pradesh 146 0 150 0 150
10, Jammu and Kashmir 21 0 21 0 21
11.  Jharkhand 205 0 205 0 205
12.  Karnataka 1136 1 1164 0 1165
13, Kerala 957 7 956 0 963
14.  Madhya Pradesh 2467 0 2479 0 2479
15.  Maharashtra 2092 1 2332 0 2333
16.  Manipur 39 0 40 0 40
17. Meghalaya 122 0 123 0 123
18.  Mizoram 99 9 26 0 105
19, Nagaland 21 0 22 0 22
20.  Odisha 1258 0 1258 0 1258
21.  Punjab 410 0 411 0 411
22.  Rajasthan 858 2 856 0 858
23, Sikkim 66 0 72 0 72
24, Tamil Nadu 1169 15 1173 0 1188
25.  Telangana 690 0 690 0 690
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SI.Ne. State/UT CR  VICM VICF VICTG VICT
26.  Tripura 108 0 108 0 108
27.  Uttar Pradesh 2115 0 2115 0 2115
28.  Uttarakhand o1 0 o1 0 o1
29, West Bengal 718 0 719 0 719

Totar (States) 18862 56 18944 0 19000
30. Andaman and Nicobar 1 0 1 0 1
Islands
31.  Chandigarh 41 0 41 0 41
32.  Dadra and Nagar Haveli 9 0 9 0 9
33, Daman and Diu 8 0 8 0 8
34 Delhi UT 813 6 822 0 828
35. Lakshadweep 2 0 2 0 2
36.  Puducherry 29 3 28 0 31
Tormr (UTs) Q03 9 911 0 920
Totar (At Inpa) 19765 65 19855 0 19920
Sexual Assault of Children (Sec. 8 and 10 POCSO)/Sec. 354 IPC
1. Andhra Pradesh 237 0 237 0 237
2. Arunachal Pradesh 8 0 8 0 8
3. Assam 159 0 159 0 159
4. Bihar 26 0 26 0 26
5. Chhattisgarh 473 1 474 0 475
6. Goa 29 1 28 0 29
7. Gujarat 210 0 210 0 210
8  Haryana 346 0 346 0 346
9. Himachal Pradesh 54 0 54 0 54
10.  Jammu and Kashmir 2 0 2 0 2
11.  Jharkhand 81 0 81 0 81
12, Karnataka 264 0 267 0 267
13.  Kerala 517 37 495 0 532
14, Madhya Pradesh 2106 1 2108 0 2109
15,  Maharashtra 2370 0 2396 0 2396
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SINo. State/UT CR  VICM VICF  VICTG VICT
16, Manipur 4 0 4 0 4
17.  Meghalaya 26 0 26 0 26
18. Mizoram 62 1 70 0 71
19, Nagaland 5 0 6 0 6
20.  Odisha 396 0 396 0 396
21.  Punjab 172 0 174 0 174
22.  Rajasthan 359 3 356 0 359
23, Sikkim 22 0 25 0 25
24, Tamil Nadu 211 4 230 0 234
25.  Telangana 189 0 189 0 189
26.  Tripura 48 0 48 0 48
27, Uttar Pradesh 2652 53 2599 0 2652
28.  Uttarakhand 35 0 36 0 36
29, West Bengal 374 0 381 0 381

Totar (Stares) 11437 101 11431 0 11532
30. Andaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 10 0 10 0 10
32, Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0
34, Delhi UT 766 14 754 1 769
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 13 3 15 0 18
Tomar (UTs) 789 17 779 1 797
Torar (Arr Inpia) 12226 118 12210 1 12329
Sexual Harassment (Sec. 12 POCSO)/Sec. 509 TPC
1. Andhra Pradesh 51 0 51 0 51
2 Arunachal Pradesh 0 0 0 0 0
3 Assam 19 0 19 0 19
4. Bihar 2 0 2 0 2
5 Chhattisgarh 19 0 19 0 19
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SINo. State/UT CR  VICM VICF  VICTG VICT
6 Goa 6 0 6 0 6
7. Guarat 7 0 7 0 7
8 Haryana 67 1 66 0 67
9 Himachal Pradesh 0 0 0 0 0
10.  Jammu and Kashmir 2 0 2 0 2
11.  Jharkhand 10 0 10 0 10
12, Karnataka 49 0 50 0 50
13, Kerala 39 4 37 0 41
14 Madhya Pradesh 44 0 44 0 44
15.  Maharashtra 86 0 87 0 87
16. Manipur 0 0 0 0 0
17.  Meghalaya 2 0 2 0 2
18. Mizoram 0 0 0 0 0
19, Nagaland 0 0 0 0 0
20.  Odisha 16 0 16 0 16
21.  Punjab 1 0 1 0 1
22.  Rajasthan 12 0 13 0 13
23, Sikkim 3 0 3 0 3
24, Tamil Nadu 96 0 97 0 97
25.  Telangana 178 0 178 0 178
26.  Tripura 0 0 0 0 0
27, Uttar Pradesh 123 8 115 0 123
28.  Uttarakhand 3 0 3 0 3
29, West Bengal 47 0 47 0 47

Totar (Stares) 882 13 875 0 883
30.  Andaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0
33,  Daman and Diu 2 0 2 0 2
34, Delhi UT 41 0 42 0 42
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SI.Ne. State/UT CR  VICM VICF VICTG VICT
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 9 2 7 0 9

Torar (UTs) 52 2 51 0 53
Totar (At Inpa) 934 15 926 0 241

Use of Child for Pornography/Storing Child Pornography Material (Sec. 14 and
15 POCSO)

1. Andhra Pradesh 0 0 0 0 0
2. Arunachal Pradesh 0 0 0 0 0
3. Assam 0 0 0 0 0
4. Bihar 0 0 0 0 0
5. Chhattisgarh 1 0 1 0 1
6. Goa 0 0 0 0 0
7. Guarat 1 1 0 0 1
8  Haryana 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0
11.  Jharkhand 19 0 19 0 19
12.  Karnataka 3 0 3 0 3
13, Kerala 4 1 4 0 5
14 Madhya Pradesh 0 0 0 0 0
15,  Maharashtra 1 0 1 0 1
16, Manipur 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0
18.  Mizoram 1 1 0 0 1
19, Nagaland 0 0 0 0 0
20.  Odisha 1 0 1 0 1
21.  Punjab 0 0 0 0 0
22, Rajasthan 3 0 3 0 3
23, Sikkim 0 0 0 0 0
24, Tamil Nadu 9 0 9 0 9
25.  Telangana 0 0 0 0 0
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SINo. State/UT CR  VICM VICF  VICTG VICT
26.  Tripura 0 0 0 0 0
27, Uttar Pradesh 2 0 2 0 2
28.  Uttarakhand 0 0 0 0 0
29, West Bengal 2 0 2 0 2

Totar (States) 47 3 45 0 48
30. Aadaman and Nicobar 0 0 0 0 0
Islands
31.  Chandigarh 0 0 0 0 0
32.  Dadra and Nagar Haveli 0 0 0 0 0
33, Daman and Diu 0 0 0 0 0
34, Delhi UT 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0
36.  Puducherry 0 0 0 0 0
Torar (UTs) 0 0 0 0 0
Totar (At Inpa) 47 3 45 0 48
Other Sections of POCSO
1. Andhra Pradesh 83 2 8l 0 83
2. Arunachal Pradesh 2 0 2 0 2
3. Assam 57 0 57 0 57
4. Bihar 35 0 35 0 35
5. Chhattisgarh 93 5 88 0 93
6. Goa 0 0 0 0 0
7. Gujarat 136 15 122 0 137
8  Haryana 75 21 54 0 75
9. Himachal Pradesh 5 0 5 0 5
10.  Jammu and Kashmir 0 0 0 0 0
11.  Jharkhand 33 0 33 0 33
12, Karnataka 113 7 110 0 117
13, Kerala 331 98 252 0 350
14 Madhya Pradesh 100 6 94 0 100
15.  Maharashtra 66 10 58 0 63
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SINo. State/UT CR  VICM VICF  VICTG VICT
16, Manipur 0 0 0 0 0
17.  Meghalaya 1 0 1 0 1
18. Mizoram 5 0 7 0 7
19, Nagaland 1 0 1 0 1
20.  Odisha 257 0 257 0 257
21.  Punjab 13 0 13 0 13
22.  Rajasthan 247 73 170 0 243
23, Sikkim 1 0 1 0 1
24, Tamil Nadu 93 1 99 0 100
25.  Telangana 101 1 101 0 102
26.  Tripura 0 0 0 0 0
27, Uttar Pradesh 62 1 6l 0 62
28.  Uttarakhand 89 11 78 0 89
29, West Bengal 991 9 982 0 991

Totar (Stares) 2995 265 2762 0 3027
30. Aadaman and Nicobar 48 0 49 0 49
Islands
31.  Chandigarh 0 0 0 0 0
32.  Dadra and Nagar Haveli 2 0 2 0 2
33, Daman and Diu 0 0 0 0 0
34, Delhi UT 0 0 0 0 0
35. Lakshadweep 3 1 2 0 3
36.  Puducherry 2 0 2 0 2
Tomar (UTs) 55 1 55 0 56
Totar (At Inpa) 3050 266 2817 0 3083

Source: Crime in India
Increase in cases of domestic violence

2391. SHRI NARENDRA KUMAR SWAIN: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

{a) whether Government 1s aware that domestic violence has increased during

the recent years;



